FORM A
PUBLIC ANNOUNCEMENT

(Under

ion 6 of the
ion Process

and iptcy Board of India
for Ce i

FOR THE ATTENTIO

P Persons) 2016)

N OF THE CREDITORS OF

B S ISPAT LIMITED
RELEVANT PARTICULARS

. |Name of corporate debtor

B S ISPAT LIMITED

. | Date of incorporation of corporate debtor

01-December-1999

. | Authority under which corporate debtor
is incorporated / registered

ROC Mumbai

. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U27100MH1999PLC122856

. |Address of the regjstered office and
principal office (if any) of corporate
debtor

Khasara No. 97, 101, 190, Village Salori Yensa Post
Chinora, Tah. Warora, Chandrapur, Chandrapur,
Maharashtra, India, 442914

6. |Insolvency commencement date in 26.03.2025
respect of corporate debtor
7. |Estimated date of closure of insolvency | 22.09.2025

resolution process

. |Name and regjstration number of the
insolvency professional acting as interim
resolution professional

Name: Mihir Bharat Shah
Registration No.:
IBBI/IPA-001/IP-P-02808/2023-2024/14333

. |Address and e-mail of the interim
resolution professional, as registered
with the Board

417, Goldcrest Business Park, LBS Marg, Opp.
Shreyas Cinema, Mumbai - 86
Email id: mihirshah270@gmail.com

10.|Address and e-mail to be used for
correspondence with the interim

resolution professional

417, Goldcrest Business Park, LBS Marg, Opp.
Shreyas Cinema, Mumbai - 86
Email id: cirp.bsispat@gmail.com

1

P

Last date for submission of claims

09.04.2025

1

N

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14

&

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

a. Web link: https;//ibbi.gov.in/en/home/downloads
b. Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench | has
ordered the commencement of a corporate insolvency resolution process of the B §
ISPAT LIMITED on March 26, 2025.
The creditors of B S ISPAT LIMITED, are hereby called upon to submit their claims with
proof on or before April 09, 2025 to the interim resolution professional at the address
mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic
means.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/-
Mihir Bharat Shah
Interim Resolution Professional
IBBI/IPA-001/1P-P-02808/2023-2024/14333
Authorisation for Assignment No. AA1/14333/02/311225/107380
Validity of Authorisation of Assignment: December 31, 2025
Date: 27.03.2025
Place: Mumbai
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=] raj Sarm: 24/ 1T Eil

L wratea Hntns T, SRM e-Tender No. T-2510/MSETCLICOProjects/Pre-Tender
= (RFx Mo, G0000C1315)

: arFAP Preior R, wemr, MESETEL inviles offers by SRI e-tendading In TWO Eid system
| T et o) P A s fame (e-0x-2025) | (Fashne-Commercial Bid and Price Bef) rom the algible registared

| ML Mes: FIISAATTR y bidders for the fofowing work a5 detalled below.

S| s T S i saes 55T | | *Eteblishment of 132KV leved at 22033 Inauli (Sawantwad]) /2
| Wl g i € smsbare few o arse § figy et || (el supply of I2T) alongwith ageocieted EHY T ine an furmkey

;—_’ uploading the fllzd fender document is 19.04.2025 upto

= 4:00 pm. {4) Oate of opering of Tendars iz on 21.04.2025) | Pawer Transmisson
e 2| by 430 pm. Sdi- Executive Englnear,
==

= Substaton :Td-.

= — Terdar/CAR:I|!
E o T visll o-lerdor wekaite
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*Fiaase note Mascolocth, any changos in tha sehodule wil not be ‘n“""'""““m'::“&,;cmmwm . 1 o
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s KR, By Y | oot Boltwcsd it Puty or wint-1 07342085 mu.m-«mmm e 55
O M
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| tender netfication undar refarence (1) is hareby p
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0BACIR813

i ﬁ,gsggg. Punjab State Power Corporation IJmich

Cosparete identity Mumber | L4E133PE201
Wahsiin © WL ESBELIN (CoamEt no SE4E1-20640)
e L sl
| Tervder Enguiry o, | TRZCSSHMMCIDAMPC-2001_Dated | 20-03-2025

Bid for “Supply & foeng of globe metal hend,
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LOCAL COMPETITIVE EIDDING)

Isasis wnder Kaad zone, MSETCL Maharashira.”
Im.ersmd hiﬂd!:!s may nola.n furtar information aveilable on the

wwn i1, i v § mpvon wrd P mrm O (33
Lv;ﬁr\ll'tnlkq«Tfﬂé'Hﬁufa‘x11 wtard b

T htipfoprec. ﬁ]:cth:ngw in T eppp. -:q i T T
F (T I ATt fa proc. SRS han gav i T ST SR S = |
<| LIBN o - PWDZ4ZSNLOBTT 256

| wmiciazavanas

: BRUHAT BENGALURU MAHANAGARA zlLlii

The data ol downloading nlBld documerts availahla on the weheits
iafrom21.03.2025.
Chiaf Enginoar {Projacis), MSETCL

Aot | OIL AND NATURAL GAS CORPORATION LIMITED

FTPS
HAZIRA PLANT, SURAT - 394 518

PHONE ; 0261 - 28T ST1RMSTIO

ONGC, Hazira Piant - Expression of Intarest (E01)

For Treatment of Acld Gas by Bio-desulfurization
ONGC. Hazira Flant miends ic ot up a Bis-doseliurizafion process-
hasad Acid Gas Traatmant Plant and hanee exploving availasie bio. |

Office of the Execulve Enginger, F
BBMP Office Buldisg, Robertson Aoad, Fraze: Town, Bergakinu.

E/PNTENDI15/2024-25 Dated: 26.03.2025
CORRIGENDUM-2
Raf: 1. Tender MNotificetion No. EE(PNVE-TEND/1&/2024-25
Dated: 14.03.2025
Adveriing of the intending contraciors |s drawn fowards

e mankal.
Acarhiraly. Hazita Pant sasks Expression of nlerest (EDX) from
reatlon@llynierrationg ity repuied solullon providers capabie of peoviding
Lio-deeufurizabon kschroogy for ecd ges tesment. In this pocsss,
Fydragen sulohide (HIS) in ecid gas i converled mio sl using

et

marketabla sulhur srd irmatad goa (+68% COx, <20 pprm ILS).

Fer mere detals, irerasted perica ars roquesied fo il tha webste: |
and subrril their proposal s the fallowng smals:

5| due to Technical Reasons for further date as below.
| [1) Tender documants may be downloaded from KPP penal

wil b2 held on 04.04.2025 at 3:00 pm. 2) Last date for

mu_ e oa.in. |

E-TENDER NOTICE

Camaration of UMerakhand Limitad invitas
E Tender for "Construction of 400 KV and 220 KV (AIS) bays wng
plinth for aroctizn, tosting & commissioning cf G0

| = s Wﬁ\ﬁwﬁﬁrﬂﬁﬁw

Hﬁmﬁ? ﬁ?ﬂm

Cochin Shn‘,mld Limitad {C5L} irvites "Expression of intorest
| (oI fo firmss for worke
n the idiwng calegory of work using their [firm's) facility.

Tag “auia Wt

et
CATEGORY
1| Subassambly and mid assambly of hul blacks |
2 Hull biock  modulsr o megs blocks
a Tulﬂ Ehip constructioyabove 130m langth|

o & T T ST www, cuhm"l
-| =1 hitps:ifeprocure.gov.inicpopl. %
~| = mﬁ EE Gl

ard.in
301

For detais vist CSL web sile: www, mcmnshn;aluh or
hitps:ifzprocure.gov.infcpppi. Corigendum ¥ any wil be
Iz5ued In CSLCFFF only, B-8d-
A (A i)

General Manager [Ship Bullding)

g KARNATAKA ROAD DEVELOPMENT CORPORATION LIMITED
e A Gaverrenent of Laenatokes Erbrafisa)

“Samperes SoudE", W8, O Fajkamar Road,
Rafafnagar 1st Block, lellmﬂl 10 Tele Fax: OB0-22024000
E Wabsie : hify:ifwwbnic in
Ho. KRDCLFE/2024-2532

[Phmigh K% Fortal)
1. Karnatzla Raad Deveiopment Coparation Limitsd ROCL) proposas

Tervdarsr's

oW DEN]I' 0N EwD COVEr Sysiem The EEEH o proprszd Bridge workie

(v Lk for imgdemenalion s a5 Deow,
1oiect : G of Bride

Kasgta Hobliin Magad
Tebek Remanzgar Distict. (2nd Gall, ﬁanmﬂ.h‘w! ol work (Exel. G8T):
Rz, 7.16 Crore. Eamast Morey Deosll - fls. 716 Lakh (e 1.0 Lade

m <OOE20 KW trnshoimed drd B assocsted woik &l 400 K\f
againzt Tander Specificaion ne. PTCULE-
.21/2024-25. The last date of submission
of e-id 5 J0.04.2025 upto 15:30 Hrs. For more delals
{tongor o na.
2025 PTOLM 82004 1) and for e-ender nolos Ou websta

For any asklslanco an E.Tendering, Fleate conlact
DO0C.

vernmant of Kareatzka u.mm:kn;.
GO0

Bescom invites axpreszion of nterast (EOI) to axplare lesser

trar for Soloct bank fer providing
Maticnal Automoted Clearing House (MACH) sorvioes to
BESCOM for 3 years.

Schedule of EOl decumaent publieh on BESCOM website
is a8 below : Data of publish:01.04.2025,

eh:

Ii Q
THE TIMFﬁ nFlN')u. nnrpun mmw Maacn 36, 203"

'P E L Mg

9" floor, E & F Block, Cauvery Elhsvan

h RAJIV GANDHI HOUSING CORPORATION LIMITED

L Wi
NAGFUR DIVISION

37 calud 24.02.2005
Ihn. of Werk | Fopalt

Bengaluru-560009.

gowin

h 080-23116868

of eenders in 3-phess

Auction
Schedule: 2. Date to Confirm

Tender Notification No: RGHCL 01 TECH (GEN) 07 2024
TENDER NOTIFICATION (Through KPP Portal)

1. LulDaI:far:uhrmlufOusq‘ 09.04.2025
of Interest in

Elecia lopomaivas ol Elatic Loos
Date: 26.03.2025
25,80,600)- Eernest Money 3 R:
1.700/- Diste & Sma of ehosing of tender
17.04 2029 al 15:00 hra. Detalls oy
Rslluny's Wt s RHp-Braps. gou n

11.04.2025

3. Live Auction Bate 15.04.2025

Auction3].

DIFR/CPISPARIENI0ZEEY

Name of Work:« Rajiv Gandni Housing Corporation Limiled invites tendars for
e-Auction of Commarcial Shop on manthly rendal basis Constructad Undar "1 Lakn
Bangalore Mulli Soned Housing Project al 16 different progect Iocafion within the
Bangalore Urban District. MUl Storied Housing which are compleled wherg in
Commercial Shops are Bulll for which e-Auction Tender is inkialed lor General public o
allot the avalsble shops &l Each localions. Auction Nolice No. (RGHCLIZ024-25

Further Additional information Le, Size of shop. EMD and Others information
visit: hitps:kppp. karnataka.gov.in

NAGPUR DVISION
E-TENDER NOTICE
OPEN TENDER NOTICE Ho.
042025 NGP.TELE-EXECUTIO

Nemw of Work. ‘Sugsly, |raialetion,
o aad auldecs winng In OMfce

Sdf- Chiaf Engineer (lfc)
RGHCL, Bengaluru

SARDAR VALLABHBHAI PATEL

s International School of Textiles & Management

1483, fvinashi Roac, Peclamedy, Colebatore: - 41 004,
Artonomous nstiute under Ministry of Textiles, Govt. of India,|
R+ rating in the Business India 'B-School Sarvey 2023°

MNAAC ACCREDITED AND AICTE AFFROVED

INVITES SEALED TENDERS FROM
TECHNICAL TEXTILE MACHINERY
MANUFACTURERS

SVPISTM. Ministry of Textiles, Government of India,
Calmbatore invites sealad tenders from Technical
Teatile Machinery Manufacturers for supplying
pretotype /  Loboratory model [/ Miniature
In: r only  for

academic acll\llt\as Irl Textils / Technical Textile
domazin, For further details, visit www._svpistm.ac.in
Director

NHIT WESTERN PROJECTS (P) LTD.
|4 whielly cwned subshdlary of Natlonal Highways Infra Trust]

J merfos raiea forusa af
Borkbhed) = Wardner SHJ.SQH of =44 (il W= h Fom K, 30+000 ta Km.
104+560 i tha clafo of Makarashira, through Daroda Toll Plaza w.ef.

01.04.2025 31 00.00 Hrs, snall beanplcabia:-

boohlet; 0.00- d. Dete & Ume of
closing of tendar: 17.04 2025 at
1500 firs e Desils on Raiweay
Wakadn www.irspe.govin
ErOSTENGE [FE|

T Ptformabng i
Tha ki
1408 Hre. Dol
pres

M350 b 1500 e,

TR AR g EdI- Commiasienar, APCADA, Vijryswsdds

OFFICE OF THE SUPERINTENDING ENGINEER
PWD CIRLCE KOTA

No. 2500 Matics Inviting Rid
(NIT No. 155074-25)

Loi nabh i ited fom ivesssied bidders us o D600 FM of 17042025

(Thuracay}. Dther Pactizulars of tha bks may be viiited on fhe procursevrct

portal_ itteeprocraiashan gowi, I I5.0n) of e

Staks. The spprcimats vl el b procuremant it Fos 2260 75 Lacs.

BN Mo, PWDZ4RSVIB0R! T205, PADRA2SWSOETT2T, PWD4ISAS08{T22
EWOMZVECE] 1211, FWO242WS081T TS, FWNM\M
BWBLIBWECRITH T, PWEILIIWEOR1THA, mmmm
TWDIIGNECE T2

DIPR'C /426272035

pﬁ BRUHAT BENGALURU MAHANAGARA PALIKE
Office o1 2 Executive Engineer (Eies.), West Zone,
o, 38, 1st Floor, 8th Cross, Malleshwaram, Bengaluru-03.

Mo: EE/ELE/WESTITENDN 2/12024-25 Date: 26-03-2025

Date : 15.05.2025

Suw—hm

PALD. Gi"\sﬁE“Nm

5 Foalor | Fmm| Fouse | Foata Goraanii]
uo Singht | Reten | ekl
sy
Caagory of Vahicles JePr | wesn | Shengs p::‘n:uq
el e
| fnfsl | Pamitijats)
ot Vo e Y ERE A ]
\ or imiBuc o | o Esiﬂ m
&0 | i
HEM or EVE or b furio s asies| [5]
[Oviertizad ohichn (sevin erromanlen) | 785

Picte: Fali of rceihly pass for

Bub: Tondar
Ref.: 1) This Office Tender Notification No: EETELE/\West!
TENDV1 2/2024-25, Dated: 05-02-2025,
2) Tepder Corrigendum No: ES/ELEWestPRISS5
2024-235, Dated; 13-02-2025,
WER reference to the sbove Subject. the tendar mvited from
iz ofice vide Tender Nelificalion Mo, ched &l Ret, (1) tor the
Works i Dty

Sdf.
Exscutive Engineer (Elec.), Wast Zone, EBMP.

oS &

im feom e il e s Re, 300/

Address for Gommunication:

uurrwnum Frajets (| Lid

egtsimtug O i, 55 6., Sueicr-30, Dwarws, New Delli170575)
I'II' 011 .xumsn Fax: 36073536, Emal: nwppl@nhit.co.in

Expression of Interest (EOI) docurment can be
from SESCOM websile hitps:/ibascom_kamataka.govin
Lt dale for submission of gocuments | 15.04.2025
Sdi- Goneral Managor{FER), 1 et floer, Block-2,
.R gircle, BESCOM, Bangalore-GG0001.

NHIT WESTERN PROJECTS (P) LTD,
A whelly owned subsidiary of National Highways Infra Trusi

PUBLIC NOTICE ON REVISED ISER FEE (TOLL) RATE
AT KELAPUR TOLL PLAZA

APPLICAI ELE FROM C0:00:00 HI‘ of 01.04 2025
b uea of|

w‘acm Terle MehaEanraTeangans Bome) secon of RH-34 (O
NH-7] from Km, 10445850 to Km. 1744750 in the siate of Makarsshira,
hrough Kelaoar Toll Piaza, w.et. §1.04.2025 & 00.00 Hrs. shal be

& 5% Standard Cheriered Bank
Possession Hotice
Agpanin 1Y [rdel (1] tha SARFAES] A
(Farimmovehi Prapary]
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intanz E-lmmu Iues. mmu 3 dwnmd acsce dobnd 1200 zofing wooe te
IT anouet sertkndd it hi sio BGIE

gmw Iluml Mw En:uh orty Fim Thousara) Faur Hunired Fily Sens

Office of the Commissioner
of Geology & Mining

Petrography & Mineral Chemistry laboratory
PD.FU. Road, MNear soler park Raysen-Gendhinagar-332007

Supply, Installation and cnmmlssuﬁm of varlous equipment though
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pect 1o Luas Accourt N
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Iheugh KPP Fortal & Re 616 Lakh in the ferm of Banks G
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| ocumeant fram Gowermment of Kamatika Pubile Procuremant Poria
| (KPP s kg, kamataks.govin ard s submi iz 0kds anfing e
= the same portal, (3) Bid Secwiity (EMD] shal be paid &s mentoned in the
document : ) Pro-bicmecting wil bo beld en IJM:I-EIZEH 16.30 Hraer

~| KADCL Head Office, Bengakanu. b) Last daia for of Dids
thraugh KPP Pertal ion 06-04-2025 up t 17.30 Hrs 18T, &) Thedanans
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wmw. energy rajosthan govinfavinl, wwwasppp.rojesthan.govin o
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FORM A
PUBLIC ANNOUNCEMENT

nDE\"EInEII MOTICE MO.= ELSiOr| =

S1DEETRSELSAR [ B4 | -

i R & o o e
CENTRAL RAILWAY B

Tasllng srd Commitsiaring of | =
TBECO) BE36ts M COrNECtoy win | -

Re FT0000- e Cost of tender| -

s i1 i ot e B

Rojesifan | -

TENDER WITHDRAWAL NOTIFICATION [

‘E-meil. prelad-Cnme@ujarat pann and Phon o A9 23911015 |
Petrography  and  minerel chamisiry leboretory, Commisaloser | =
Gevlogy and Miving, Rayzen, Gandhinagar imites the perfcipation for | =

Tha detalled (nforralion regarding vaflnus nupmr{ 1o be procured | =
be available| =
from  cgm.gujsrat.govin/e-tendsr or o0 official web it of| =

AJMER VID'(UT VITRAN NIGAM LIMITED
Cvetomes

o [EDY i vt oo engible Hdciow fer deskr, s

£
.I aweivislinl -

Shad Ajri, Approximate cost ;| -
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